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0 «M  area is not quantffiabie, regular chocks 
to datact irragubrtravsl are mada tD contain 
thia unsocial practice.

(c) Tha maasuraa taken to cuib tick- 
adeaa travel include surprisaAnagistarial 
checks from time to time, publidty cam­
paigns through dllarent media and deter­
rent penalties incoiporaled in the new Rail­
ways Act

During 1990-91, about 10,000 persons 
were apprehended traveHing without proper 
ticket in the suburtMui trains of Delhi area 
and railway dues of Rs. 3.24 lakhs ware 
recovered fipm them.

Decision to Opan KMidrfya VWyaiayaa

[EngKsli

809. D a  LAXIMINARAYAN PANDEYA: 
WM tiie Minister of HUMAN RESOURCE 
DEVELOPM ENt be pleased to state:

(a) whether a dedskm to opan twenty 
Kendrlya Vklyalayas in a year has been 
taken by the Government recently: and

(b) if. so, ttie reasons therefor in the f ^  
of a great demand for opening atleast 200 
Kandriya Vidyalayas per year?

TH E MINISTER O F HUMAN RE­
SOURCE DEVELOPMENT (SHRIARJUN 
SINGH): (a) No, Sir, but It has been decided 
toopen20 Kendrlya VUyalayasduring 1991- 

>2.

(b) Does not arise. However, the open­
ing of new Kendriya Vidyaliyas depends 
upon the suitabttfy of the pioposalsf lom the 
pnacilMd user agencies, avaiabiliiy of 
PhyskalfadBties and of finandai resources.

Guldallnts for Ttarafw  to KMMfrtya
vioyaiayss

810. DR. LAXMINARAYAN PANDEYA: 
Win «M  Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) thedetailsofguidePneslakjdownby 
theBoardofGovemorBofKendr^aVidyalaya 
Sangathan for transfer of Principals, Vice- 
Prindpala and teachere; and

(b) the action taken to impiement the 
gukleOnes?

TH E MINISTER O F HUMAN RE­
SOURCE DEVELOPMENT (SHRI ARJUN 
SINGH): (a) and (b). Transfers aregenerally 
effected as per the gukteOnes approved by 
tiw Board of Governors In August. 1990. A 
copy of tiie guMeHnes is given in the attach 
statement.

STATEM ENT

GukMbMafortfansferofteaoheis 
Inctudipa Vkx-Prindpals, Principals and 

abo¥» hom th» acad»miB sBsshn 1990-91 
asappnw»dbyth»BoanidfQov»monln

l»S4lhnMatinghM on 22.08.90.

The Board of Governors in Hs meeting 
held on 22.8.1990 has approved tiie foOow- 
ing guMelinea of transfer of teachers includ­
ing Vkie-Principals, Prindpai and above. 
These will be effective from the academic 
year 1990^1.

1. The general poli^ wH be not to 
transfer teachers including Prindpala fra- 
quentiy. The normal transfers wM be af­
fected only for oiganisattonal reasons or on 
request or on medical grounds.

2. There will be no fixed tenure alter 
which k may be neoessaiy to transfer a 
teacherAnce-Princ^paVPrindpal/EAictflon 
Officer/Assistant Commissioner (from next


